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IN THE CENTRAL ADMINISTRA1' IVE TRIBUNAL, JAIPUR BENCH, JAIPUR. 

* * * 

Date of Dec is ion; 6 .12 .2 000 

OA 180/2000 

1. Narpat Singh s/o Shri Ram Singh r/o village post 

Ne kpura via Ucha in, Distt .Bharatpur. 

2. Ram Charan s/o Shri Arjunlal r/o Village Jhankda, 

P .a.KP.net i, Teh .Rajgarh, Distt. Alwar. 

3. Prahlad Narain s/o I@.jor Mal r/o Karoli, P.O. 

Moha rkh icha, Teh .s ikra i, Dist t • Da usa • 

••• Applicants 

v/s 

1. Union of India through Secretary, Ministry :f 

Railway, Nev.i Delhi • 

2. General Manager (E), W/Rly, Churchgate, Mumbai. 

3. Railway Selection Board, Ajmer through Chairman 

2010, Nehr'J. Marg, Ajrrer. 

• •• Respondents 

CORAM: 

HON 'BLE .l\m .• S .K .. AGARWAL, JUDICJAL MEMBER 

HON 'BLE MR .A .p .NAGRATH, ADMINISTRATIVE MEMBER 

For the Applicants Mr .P .N .Jat i 

For the Respondents 

0 RD ER 

Mr .Hernant Gupta, pre 
counse 1 for Mr .M .Raf 

PER HON 'BLE MR .S .. K.AGA..!(WAL, JUDICIAL t-'JEMBER 

In th is Otu applicants make a prayer to direct thE 
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respondents to iss'.1e appointment orders for the post 

of Diese 1 Assistant/Ass istant!Electr ical Driver in the 
( 

pay scale of Rs.950-Ql500. The contention of the 

applicants in th is OA has been that in pursaance of 

Ernployrrent Not ice No·~ 1/97 the applicants~ appeared 

in the recr\.litment process and the~ were declared 

successful b.1t they have not been appointed so far. 

2 • Reply was filed. In the reply it is stated that 

the panel prepared in pursuance of Ernployrrent Not ice 

No.1/97, Category No.18, for the post of Apprentice 

Diesel Assistant/Assistant Electrical Driver has been 

ca nee lled v ide letter dated 2 9 .6 .2 000 {Ann .R/1) • It is 

stated in the reply that ca nee llat ion of pane 1 was in 

view of invest igat ion carried .lo out by the CB I. As the 

pane~ prepared for the af oresa :id posts has already .been 

cancelled and the .EX.mceX.2 cancellation of panel has not 

been challenged in this OA, therefore, we do not find aey 

merit in the p,rayer of the appljcants. 

3 • we, therefore, dismiss th is OA at the stage of 

admission with no order as to costs. 

~~ 
(A .p .NAGRATH ) 
MEMBER (A) 

(S .. K.AGARWAL) 
MEMBER (J) 


